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Date Office Notes - Orders of Tribunal
30-9-1986 In vieu of the amendments

Railuay Protection Force
(RPF) act, 1957 the RPF

Central Government 'under
section 14(2) of the ATA.

yet been issued let the
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“TRUE Copy.

made in September, 1985 to the

satisfles the requirements of
‘any other armed forces of

the Union' uithin the meaning
of .the expression occuring in
segtion 2(a) of the Adminis-
trative Tribunals Act, 1985
(ATA) and as such the provisions
of ATA will not apply to the
present case in the absence of
a Notification issued by the

As no such Notification has

Registrar of this gench take
i steps to transfer this appli-
cation initially filed by

as a Urit Petition, to the
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